
3r P&tiUld  ' ’ CHAITRA H, 18 (SAKA) Pefiert aid m
Vou Wndlydedde whethe* it it importfmt 
or not. At tllre Nank' Security Jointing 
Pr«f there is a group of people who 
have teoa stealing the letterhead* add 
documents in the name of the President 
of India and they are utilising then for 
getting imoport licences.  Actually, the 
matter has been raised on the floor of 
the Maharashtra Assembly and the Speaker 
there has said it is serious.  Actually 
it comes within the purview of ttye Centre. 
I would like to know whether. . .

MR. SPEAKER : I have not called you. 
You do not listen to me.

PROF. MADHU  DANDAVATE : I 
am listening to you.

MR. SPEAKER : This is not a matter 
for an adjournment motion.  You can 
mention it under rule 377 today after tbe 
business for the next week is anneunced.
7 will ask the Minister to make a statement 
on it.

xa.o hrs,

PAPERS AID ON THE TAB E

Statement re : Working of 

Nationalised Banks

THE MINISTER OF FINANCE (SHRI 
C. SUBRAMANIAM) : I beg to lay on 
the Table A Statement (Hindi and English 
versions) in reply to the debate on the 
report of Banking Commission and On the 
working of the nationalised banks held on 
the 14th August, 1974. Placed in ibrary.
See No. IT-9451/75-

North-Eastern Areas (Removal of 
Difficulties) Order
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3TT 148 (*) if . SR??fe OTT «TT 1 
wd in Homy. Set No. T-9453/

Detailed  Demands or Grants ot 
soke Central Motunm von 1975-76
THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI PRA- 
NAB KUMAR MUKHERJEE) : I beg 
to lay on the Table a copy each of the 
Detailed Demands for Grants (Hindi and 
English versions) of the following Mini* ’ 
stries for 1975*76

(i) Ministry of Health and Family 
Planning.

(ii) Ministry of Home Af&irt.

(iii) Ministry of Shipping and Transport.

(iv) Ministry of Works and Housing.

.Placed in ibrary. See No. £7*-9453/75«

Placed in'ibrary.

7 ft.
13 7 .S.S. (ND)/75

Review and Annual Report of Shjpwo 
Corporation of India td., Bombay 
For 1973-74 Gujarat Noti­
fications re. Motor Vehicles 
(Amendment)  Rules

THE  MINISTER  OF  STATE  IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI H. M. TRIVEDI)
I beg to lay on the Table

1. A copy each of the following papers 
(Hindi  and  English versions)  under 
section (1) of section 619 A of the Com** 
panies Act, 1956 ^

(i) Review by the Government on thê 
working of the Shipping Corpo- j 
ration of India imited, Bombay* 
folr the year 1973-74*

(ii) Annual Report of the Shipping 
Corporation of Tndia   imited, 
Bombay, foi  the year 1973*74 t 
along with, the Audited Accountst 
and the comments of the Comptroller 
and Auditor General therein. ,1 

,Placed in ibrary,  See JVtf. jT-9454/ 
75

a. A -copy each of the following Gujarat 
Notifications (Hindi and English verswns) 
under sub-section (3). of section i3 of 
the Motor Vehicles Act, 1930 if ad, vufti 
clause (c) (iii) of the Proclamation dated 
the 9th February, 1974 issued by. the 
President in relation to the State jof 
Gujarat.
(i) The Bombay* Motor Vehicles (Guj­
arat)  Third Amendment Rules, 
1964, published in Notification No.

  * G/G/74/196/MVA-8364-8S18-E  Jw 
* Gujarat   Government   G«««Mte 
dated the 7th September197%
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(it) The Bombay UiWr Yebick* (0- 
jarat  AommM)  W  *975f 
published in Notification No. G/G/ 
75/4/WR*io95 B to Giyarat 
Government  *ete* dated the 

* 7th Jtmjtuty* *75*

3.  A Statement (Hindi and English 
versions)  showing  reasons, for delay in 
laying the above  Notifications.

Plated in Ubrurjh  See No. LT-9455I 
75)

Annual Report of the Marine Products
Export   Development authority,
CiOCHm FOR THE YEAR ENDING 
33JH JUNE, 1973, AND TEXTILES
Committee (Cess) Rules, 1975

THE DEPUTY MINISTER IN THE 
MINISTRY OB COMMERCE  (SHRI 
ISHWANATH  PRATAP SINGH; : 
I beg to Jay on the Table :

t. A copy of the Annua Report (Hindi 
and  English  versions) of the Marine 
Products Export Development Authority 
Cochin, for the year ending 30th  June 
*7* under sub-section  (3)  of section 
48 of the Marine Products Export Deve­
lopment  Authority Act, 1973 Placed in 
library. See No. LT-9456/75.

a. A copy of the Textiles Committee 
Oe* Rules, 975 (Hindi and English 
versions) published in Notification No.
O. S. R 172 (E) in Gazette of India dated 
tbe 31st March 1975 under sub-section (3) 
fsection aa of the  Textile* Committee 
Act, 963. Plactd in Library. S*e No. 
W-9457/75-

Jj*on Ore Mines Labour Welfare  Cess 
(First  Amendment)  Rules, 1975, Noti- 
woations under Employees' P. F. and 
Family Pension Act, and Annual Report 

op  Central Board pox  Workers 
Education  for, 1973-74

THE DEPUTY MINISTER IN THE* 
MINISTRY OF LABOUR (SHRI BAL* 
GO IND  ARMA) ; I beg to lay on 
fbe Table 

1* A copy of the Iron Ore Mines Labour 
Welfare Ce (First Amendment) Rules, 
J975 (Hindi and bnglish versions) published 
I*  Nofeficafion  Ho.  G R.  407 in 
CMWtte of India dated tke aand March, 
9?S uwsr subjection (4) of section 
8ofipeIini  *e Mims Labour Welfare 
m Act,  yn**d m  Liinry. S*

'if G.S.R. 448 published ifc Gazette 
of In*a oatea the 5 April, 
containing  eoiJgenaum to Nbt*- 
fixation No* G.S.R. 1406 published 
in Gazette of Inaia datett tne 281b 
December, 1974.

vii) G.S.R. 449 published in Gazette 
of India dated the gtfc April, t)7 
containing  corrigendum to Noti­
fication No* G.S.R. 1401 published 
in  Gazette of India dated the 
28th December, 1974.  Ftaetd in 
library.   So* No.  IT-9459/75O

3.   A Copy of the Annual Report (Hindi 
and English  versions') of the Centtal 
Board for Workers Education, for the year
1973-74. Placed in Library. See No. LT- 
9460/75.

19.09 hrs.

PUBLIC ACCOUNTS COMMITTEE 

Hundred   and   Forty-Fifth Report

SHRI JYOTIRMOY BOSU  (Dia­
mond   Harbour)  : I beg to present 
the Hundred and forty-fifth Report of 
the Public Accounts Committee on the 
Report of the Comptroller and Auditor 
General of India for the year I972-73* 
Union Government (Postsand Telegraphs).

ESTIMATES   COMMIT EE

Seventy-second Report and Minutes

SHRI DHAMANKAR (Bhiwandi) : I 
present the following Report and Minu­
tes of Estimates Committee :—

(i) aeventy-accend Report 00 the 
Ministry of Agriculture  (Depart­
ment of Agriculture)  regarding 
action ta*en by Government on the 
recommendations   contained in 
their Sixty-fifth Report on Forestry.

(H) Minutes of the sittings relating to 
the Sbtywlh Report of Manning 
Commiwion-Developxnent of Back­
ward* Areas.


